
OPEN COJ.t}I 

CENTRAL IWiiINISTBAilVE TRIBUNAL 
~ BefiCH1 ALLAHABAD. 

A.lla haba d, this the 28th day ef July, 2004. 
QJORJM : HON. MR. JUsnce s.R._SIN:iH, v.c. 

O.A. No. 779 of 2004 

ViJai Kumar S/0 Late Gyan Chand l\"O Village & Post Sffiee 

Mahenti Via Nanauta, District Saharanpu.r, at pnsent posted 

as Postal Assistant, Post Office Walapeer, Haridwa.r, 

Ottaranchal •••• ~. • ••••• AppliGant. 

CoUAsel for applicant : Sri Yasbwant Singh-. 

Versus 

1. Union of India tbrou1h Seeretary, Ministry of Communiq 
- 

tion, Deparir.lent e>f Posts, Oak Bhaw~n, . ~ansad Ma.r:9, 

New Delhi. 

2. Chief Post Master General, Uttaranchal Circle, Dehradun 

Mandal, Dehradun. 

3. Senior Superintendent of Post Offices, Saha.ranpur, 

District Saha.r:anpur. 

• • • • • • • • • ••••• Hespondents • 

CoW'lsel for respondents : Sri s. Singh. 

0 B. D E. R (ORAL) 

BY HON. MR. JUSnCE ~t..E!!..§.IN3H, v.c~ 

Heard Sri Yashwant Sinth, learned eounsel for the 

applicant, Sri L.M. Singh bGlding brief of Sri s. Sinth, 
learned Senior Standing Counsel for Union •f India and 

perused tbe pleadings. 

2. The relief claimed herein is that the &spondents 

»e directed te coaply with the offiGe ~rde.r: dated 4.6.2002 

(Annexure A-1). The office order aforestated was issued 

lty the Chief Pest Master General, UP Circle, Lucknow there y 

directing the repatriatien of tbe officials mentioned 

therein on the easis of their options tiven consequent upon 

ltifurcation of UP Postal Cirele and fo.tmation of new 

Utta.ranchal circle. The applicant was repatriated f.rem 

Dehradun te Sahamnpu~ per the order dated 4.6.2002 



; 2 ; 

but the said order bas not been 9iven effect till date. 
Tbe srievanee ef the applieant is that most of the official 
referred te in ·the order, have »een allewed to join their 
plaee of duty as per order dated 4.6.2::>02. The order has 

net been implemented so far in respect of the applicant. 

3. Havint heard eounsel for the applicant and Sri 

L.M. Singh holding brief of Sri s. Singh, I a• Gf the 

view that this O.A. can lte dispesed ef at the a mission 

state itself with a direction to the applicant to make a 

fresh .representation to the Cbief Post Master General, 

Uttaranchal Circle, Dehradun, who shall consider tbe case 

of the applicant and dispose of the representation by 

means of a reasoned order within a period of one month 

frem tbe date of receipt of a copy of this order. 

Tbe O.A. is dispesed of in tems of the al3ove 

direetion with no order as to eosts. 

~ v.c, 

A§thana/ 


